IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :29-04-2026

29.04.2026

Date

ABLAPL-  |BINDU SAGAR
06/202629.04.2026 o B Order Dtd. 2026-04-23
ABLAPL- BINDU SAGAR
07/202629.04.2026 2RI B0 Order Dtd. 2026-04-21
ABLAPL- JADUNATH
08/202629.04.2026  [200RDe AP Order Dtd. 2026-04-23
ABLAPL- JADUNATH
09/202629.04.2026  [2o0PED [P Order Dtd. 2026-04-23
ABLAPL- JADUNATH
10/2026(29.04.2026 (2000 T E Order Dtd. 2026-04-23
ABLAPL-  MUKESH
12/202629.04.2026  [2oAD o PTRESE Order Dtd. 2026-04-22 BAIL-2
ABLAPL- GHANASHYAMA
15/2026 29.04.2026  |oLAT Order Dtd. 2026-04-24
)19/2026 29.04.2026 |CCBAPL- U.K.PANDA Order Dtd. 2026-04-27 BAIL-1
04 2389/2026 |0 :
ABLAPL- JADUNATH
20/2026|29.04.2026 [0 Order Dtd. 2026-04-23
ABLAPL-  |JADUNATH
22/2026|29.04.2026  [FECATI o TEOURAS Order Dtd. 2026-04-23
WP (C) - o WRIT
33/2026(29.04.2026 | [0 17 Ia. moHANTY Order Dtd. 2026-04-27 o eHs
WP (C) - _ _ WRIT
34/2026(29.04.2026  [¢510)° o la. K. ROUL Order Dtd. 2026-04-27 o NCH_g
WP (C) - COURT NO. o
35/2026(29.04.2026 |50 A, B. MALLICK . Order Dtd. 2026-05-15
WP (C) - COURT NO. o
36/2026(29.04.2026 [0 )7 |R. R. DAS o Order Dtd. 2026-05-12
WP (C) - COURT NO. _ _ WRIT
37/2026(29.04.2026 |50 )7 ID. K. MOHANTY e Order Dtd. 9999-12-31 o NCH_:
WP (C) - COURT NO. o
)38/2026(29.04.2026 5o (07, L. D. SAHU e Order Dtd. 2026-04-22




WP (C) - COURT NO. oAl WRIT
040/2026(29.04.2026 12222/2026 D. K. PANDA o5 Order Dtd. 2026-04-23 BRANCH-7
WP (C) - COURT NO. oAl WRIT
)41/2026(29.04.2026 12318/2026 N. ROUT o5 Order Dtd. 2026-04-23 BRANCH-4
WRIT
WP (C) - COURT NO. e BRANCH
)43/2026(29.04.2026 12407/2026 B. DAS 12 Order Dtd. 2026-07-03 (DIVISIO
BENCH-1)
CMP- R. K. COURT NO.
)44/2026(29.04.2026 663/2026 PATTNATK > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. WRIT
046/2026(29.04.2026 37658/2025 M. R. BARIK > OLD Order Dtd. 2026-04-22 BRANCH-1
BLAPL- COURT NO.
)47/2026(29.04.2026 2409/2026 P K DAS > OLD Order Dtd. 2026-04-27
WP (C) - COURT NO. ol WRIT
48/2026|29.04.2026 |1, 0,00, (B K MISHRA 5 OLD Order Dtd. 2026-04-24 BRANCH-S
ABLAPL- COURT NO.
)58/2026(29.04.2026 3187/2026 R.C.MAHARANA > OLD Order Dtd. 2026-04-24
ABLAPL- COURT NO.
161/2026|29.04.2026 |,/ o0 /0 o MANGU NANDY > OLD Order Dtd. 2026-04-23 BAIL-1
ABLAPL- COURT NO.
162/2026|29.04.2026 |, S0, o MANGU NANDY > oLD Order Dtd. 2026-04-23 BAIL-2
BLAPL- COURT NO.
)63/2026(29.04.2026 1622/2026 R.K.MALLICK > OLD Order Dtd. 2026-04-23 BAIL-1
BLAPL- COURT NO.
)65/2026(29.04.2026 1974/2026 SK SAMIM 5 OLD Order Dtd. 2026-04-22 BAIL-2
BLAPL- COURT NO.
)66/2026(29.04.2026 1648/2026 J.BEHERA > OLD Order Dtd. 2026-04-23 BAIL-1
CRLMP- COURT NO.
)67/2026(29.04.2026 533/2025 MANGU NANDY > OLD Order Dtd. 2026-04-23
BLAPL- COURT NO.
)68/2026(29.04.2026 1642/2026 S.BARIK > OLD Order Dtd. 2026-04-23 BAIL-2
BLAPL- COURT NO.
)69/2026(29.04.2026 1643/2026 S.BARIK > OLD Order Dtd. 2026-04-23 BAIL-2
ABLAPL- COURT NO.
)71/2026(29.04.2026 3395/2026 K. PARIDA 15 Order Dtd. 2026-04-27
BLAPL- COURT NO.
)72/2026129.04.2026 1641/2026 D.P.DASH 15 Order Dtd. 2026-04-23
BLAPL- COURT NO.
)73/2026(29.04.2026 1861/2026 D.P.DASH 15 Order Dtd. 2026-04-23
ABLAPL- COURT NO.
)74/2026(29.04.2026 2298/2026 P.K.PANDA 15 Order Dtd. 2026-04-21




BLAPL-

COURT NO.

75/2026(29.04.2026 |\ oo 0o [B.DAS by Order Dtd. 2026-04-23
BLAPL- COURT NO.
76/2026|29.04.2026 | 0o [B.DAS e Order Dtd. 2026-04-23
BLAPL- COURT NO.
77/2026(29.04.2026 | 20 o [R.K.MALLICK s Order Dtd. 2026-04-23
BLAPL- COURT NO.
78/2026|29.04.2026 |00, (G- SAHOO s Order Dtd. 2026-04-24
CRLMC- COURT NO. CRIMINAL
79/2026(29.04.2026 |00 00, [PK SWAIN by Order Dtd. 2026-04-17 MIse
WRIT
WP (C) - COURT NO. oAl BRANCH
80/2026(29.04.2026  |057 5005 [N.D.TRIPATHY by Order Dtd. 2026-04-21 (DIVISIO
BENCH-1)
CRLMC- COURT NO.
81/2026(29.04.2026 |20 o) 00, [PK SWAIN by Order Dtd. 2026-04-17
CRLA- COURT NO.
182/2026(29.04.2026 | Jo5'0 0, [PK SAHOO 5 Order Dtd. 2026-08-21
MACA- COURT NO.
83/2026(29.04.2026 |10 p 000 (S SWAIN 5 Order Dtd. 2026-04-24
— CHIEF
84/202629.04.2026 M.R.SAHOO JUSTICE'S |Order Dtd. 2026-05-11
23/2026
COURT
CRLMP- COURT NO. WRIT
185/2026(29.04.2026 |0, |PK PANI 5 Order Dtd. 2026-06-24 BRANCH-S
CRLMP- COURT NO.
86/2026|29.04.2026  |o0 0 0, |J RATH 5 Order Dtd. 2026-04-23
CRLMP- COURT NO.
87/2026|29.04.2026 | .00, [K DAS 5 Order Dtd. 2026-04-22
WP (C) - COURT NO. s
88/2026(29.04.2026 | 3o500 o0, |S-K.BEHERA 5 Order Dtd. 2026-04-21
CRLMP- COURT NO.
189/2026|29.04.2026 | /o000, [P NAIK 5 Order Dtd. 2026-04-23
ABLAPL- COURT NO.
190/2026(29.04.2026 |70 )0 o B R MOHANTY 5 Order Dtd. 2026-04-24 BAIL-2
CRLMC- COURT NO.
191/2026(29.04.2026 |/ o) oo SK AHESAN c Order Dtd. 2026-05-11
WP (C) - COURT NO. e WRIT
993/2026(29.04.2026 | o005 ,5 M- MISHRA p Order Dtd. 2026-07-13 BRANCH-7
CRLMC- COURT NO.
994/2026(29.04.2026 |, ) o |3 SAHOO p Order Dtd. 9999-12-31
CRLMC- COURT NO.
95/2026(29.04.2026 | 007000 M DAS c Order Dtd. 9999-12-31
CRLMC- COURT NO.
196/2026(29.04.2026 |77, oo [AK NANDY c Order Dtd. 2026-04-23




CRLMC- COURT NO. CRIMINAL
)97/2026(29.04.2026 1249/2026 J PRADHAN 6 Order Dtd. 2026-05-06 MISC
CRLMP- COURT NO.
)98/2026(29.04.2026 1743/2025 GK TRIPATHY 6 Order Dtd. 2026-02-02
CMP- COURT NO.
)99/2026(29.04.2026 675/2026 SK MISHRA 6 Order Dtd. 2026-04-22
CRLMC- COURT NO.
)00/2026(29.04.2026 1244/2026 HS PAIKRAY 6 Order Dtd. 2026-05-07
CRLMC- COURT NO.
)01/2026(29.04.2026 945/2026 S SAHOO 6 Order Dtd. 2026-04-16
CRLMC- COURT NO.
)02/2026(29.04.2026 1215/2026 SN MISHRA 6 Order Dtd. 2026-04-20
CRLMC- COURT NO.
03/202629.04.2026 |1 ) o |SK DASH : Order Dtd. 2026-04-20
CRLMC- COURT NO.
04/202629.04.2026 |70 M DAS : Order Dtd. 2026-04-20
CRLMC- COURT NO.
)05/2026(29.04.2026 1248/2026 BR DALAI 6 Order Dtd. 2026-04-20
CMP- COURT NO.
)07/2026(29.04.2026 637/2026 J PARIDA > OLD Order Dtd. 9999-12-31
CMP- COURT NO.
)08/2026(29.04.2026 649/2026 B RATH > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
09/202629.04.2026 |00 o |B.BARIK 5 OLD Order Dtd. 2026-04-21
ABLAPL- COURT NO.
10/202629.04.2026 |,/ 0500 o |N.C.SINHA s Order Dtd. 2026-05-07 BAIL-2
ABLAPL- COURT NO.
)11/2026(29.04.2026 2731/2026 C.R.SATAPATHY 15 Order Dtd. 2026-04-21
ABLAPL- COURT NO.
)12/2026(29.04.2026 2328/2026 S.R.SAHOO 15 Order Dtd. 2026-05-07 BAIL-2
ABLAPL- COURT NO.
)13/2026(29.04.2026 2322/2026 S.R.SAHOO 15 Order Dtd. 2026-04-21
ABLAPL- COURT NO.
)15/202629.04.2026 |20 000 o |S.R.SAHOO s Order Dtd. 2026-04-21 BAIL-1
ABLAPL- COURT NO.
)17/2026(29.04.2026 2313/2026 S.K.NAYAK 15 Order Dtd. 2026-04-21
ABLAPL- COURT NO.
)19/202629.04.2026 [ ," "0 M. S.HUSSAIN Te Order Dtd. 2026-04-21 BAIL-1
ABLAPL- COURT NO.
)20/2026(29.04.2026 2309/2026 N.K.LENKA 15 Order Dtd. 2026-04-21 BAIL-1
ABLAPL- COURT NO.
)22/2026(29.04.2026 2829/2026 A .K.MOHANTY 15 Order Dtd. 2026-04-23 BAIL-2
ABLAPL- COURT NO.
)24/2026(29.04.2026 3167/2026 P.K.BARIK 15 Order Dtd. 2026-04-24
ABLAPL- COURT NO.
26/2026 29.04.2026 [T/ o |A.SAHOO Te Order Dtd. 2026-04-24 BAIL-2
)28/202629.04.2026  |ABLAPL-  |S.DASH COURT NO. Order Dtd. 2026-04-24 BAIL-1




3157/2026 15

)29/2026129.04.2026 22;?53626 KSHITISH igURT NO- lorder Dtd. 2026-04-23 BAIL-2
)30/2026129.04.2026 ?§§;2026 J. SAHOO g?URT NO- lorder Dtd. 9999-12-31

)33/2026 29.04.2026 §§é§>5026 D.K.NAIK ggURT NO-lorder ptd. 2026-04-27
)36/2026129.04.2026 $S§f55025 L BHOI §OURT NO- lorder Dtd. 2025-12-23

)38/2026 29.04.2026 ?fiié;2025 S.K.NAYAK SgURT NO-lorder ptd. 2026-05-06

)39/2026 29.04.2026 ?5222;2026 N. K. ROUT ggURT NO-lorder ptd. 2026-06-30
)41/2026129.04.2026 555235026 K DAS ggURT NO- lorder Dtd. 2026-04-23
)44/2026[29.04.2026 g§é§>;026 S. SWAIN SOURT N0 lorder prd. 2026-06-25 e ANCHA1
)46/202629.04.2026 121007 |k, MANDAL COURT MO lorder ptd. 2026-04-27 e ANCH. S
)47/2026 29.04.2026 ggg;2026 S MOHARANA Sogig NO-lorder Dtd. 9999-12-31
)50/2026|29.04.2026 ?5;22;2026 o amsTNGH COURE MO lorder ptd. 2026-04-27 N ANCH- 7
)51/2026|29.04.2026 ?5;2;;2026 o s TG SOORE MO+ lorder ptd. 2026-04-27 o NCH_
)54/2026 [29.04.2026 ?5222;2026 P. R. SWAIN SOURE MO lorder ptd. 2026-04-27 e NCH- S
)57/2026 [29.04.2026 ?gég;;2026 P. R. SWAIN gogig NO-lorder ptd. 2026-04-27
59/202629.04.2026 2 ()7 |p. R. SWATN SOURE MO lorder ptd. 2026-04-27 e NCH. S
)63/2026 [29.04.2026 ?5221;2026 PR SWAIN SOURE MO lorder ptd. 2026-04-27 e NCH- 6
)64/2026 29.04.2026 §§§§3;026 S. CHOUDHURY gogig NO-lorder ptd. 2026-04-23
)65/2026|29.04.2026 ?§é$2;2026 PR SWAIN S00ns MO lorder ptd. 2026-04-27 R NCHA1




CRLMC-

COURT

NO.

)66/2026(29.04.2026 | ), |S. CHOUDHURY p Order Dtd. 2026-04-23
WP (C) - COURT NO.
)68/2026|29.04.2026 |,/ o0 00 [PR SWAIN c Order Dtd. 2026-04-27
WP (C) - COURT NO. oAl WRIT
)69/2026|29.04.2026 |,/ 00,00 [PR SWAIN p Order Dtd. 2026-04-27 BRANCH-4
WP (C) - COURT NO. oAl WRIT
70/2026|29.04.2026 |, 00,00 [PR SWAIN c Order Dtd. 2026-04-27 BRANCH-6
ABLAPL- COURT NO.
71/2026(29.04.2026 (S0 500 |D.P.DASH c Order Dtd. 2026-04-24 BAIL-2
WP (C) - COURT NO. Al
72/2026|29.04.2026 |,/ o0 500 [PR SWAIN p Order Dtd. 2026-04-27
ABLAPL- COURT NO.
73/2026|29.04.2026 |17 0o o [B.P.TUNGA c Order Dtd. 2026-04-24 BAIL-1
ABLAPL- COURT NO.
)74/2026(29.04.2026 |, ) o [R.K.MALLICK c Order Dtd. 2026-04-21
WP (C) - COURT NO. ol WRIT
)75/2026|29.04.2026 |,/ o0 500 [PR SWAIN p Order Dtd. 2026-04-27 BRANCH-S
ABLAPL- COURT NO.
76/2026|29.04.2026 |70 o [B.DAS c Order Dtd. 2026-04-21
WP (C) - COURT NO. ol WRIT
77/2026|29.04.2026 |J 5 550, [HK MOHANTA c Order Dtd. 2026-04-27 BRANCH-6
ABLAPL- COURT NO.
)79/2026(29.04.2026 [, /0" S0, |C.R.SATAPATHY c Order Dtd. 2026-04-21 BAIL-2
WP (C) - COURT NO. Al
80/2026|29.04.2026 |1 ooc o0, [HK MOHANTA c Order Dtd. 2026-04-27
ABLAPL- COURT NO.
81/2026|29.04.2026 |, o~ IN.MALLICK c Order Dtd. 2026-04-21 BAIL-2
WP (C) - COURT NO. oAl WRIT
)82/2026(29.04.2026 ||/ co0 o0, [HK MOHANTA c Order Dtd. 2026-04-27 BRANCH-?
WP (C) - COURT NO. Cne
)83/2026(29.04.2026 o ,c750,c DK NAIK 3 Order Dtd. 2026-07-08
WP (C) - COURT NO. oAl WRIT
184/2026|29.04.2026 |0 0,00 M DAS 23 Order Dtd. 2026-04-27 BRANCH-2
WP (C) - COURT NO. Al WRIT
85/2026(29.04.2026 |,/ ;00 |S SETHI 23 Order Dtd. 2026-04-27 BRANCH-2
ABLAPL- COURT NO.
86/2026(29.04.2026 |5,/ )0, |SP SAMANTA 23 Order Dtd. 2026-04-24
CMP- COURT NO.
87/2026(29.04.2026 | S0 0,0 [P K. MISHRA > oLD Order Dtd. 9999-12-31
WP (C) - COURT NO. s WRIT
)88/2026(29.04.2026 ||, 20,0, [PK DAS 3 Order Dtd. 2026-06-23 BRANCH-7




)89/2026 29.04.2026 252%5626 S. DAS ggURT NO-lorder ptd. 2026-03-10

)90/2026 129.04.2026 225;2026 P. K. MISHRA gogig NO- lorder Dtd. 9999-12-31
)91/2026|29.04.2026 ?gégé;zoza PR S SoURT MO lorder ptd. 2026-07-01 o eH_
)92/2026 [29.04.2026 f§g§;024 G. CHAITANYA EOURT NO- lorder Dtd. 2026-05-11

)94/2026 129.04.2026 T§Z§;025 B. BEHERA fOURT NO- lorder Dtd. 9999-12-31

)95/2026 [29.04.2026 Eig%55025 B. BARIK gOURT NO-lorder ptd. 2026-02-09

)96/2026 [29.04.2026 ?g;ig;2026 RC MALICK COURT MO lorder ptd. 2026-05-18 e NCH 3
)99/2026 |29.04.2026 ?5;3;;2026 P. K. MISHRA ggURT NO- lorder Dtd. 2026-04-27
100/2026(29.04.2026 ?5;?;;2026 P. K. MISHRA ggURT NO- lorder Dtd. 2026-04-27
103/2026(29.04.2026 2??252526 P.K.MISHRA SSURT NO-lorder Dtd. 2026-04-24
104/2026(29.04.2026 §?2252626 G.R.PATRA ggURT NO- lorder Dtd. 2026-04-24 BATL-2
106/2026(29.04.2026 228252626 S .MOHANTY ggURT NO- lorder Dtd. 2026-04-23
107/2026(29.04.2026 §§g§5§626 B.K.LENKA ggURT NO- lorder Dtd. 2026-04-23
108/2026(29.04.2026 ??2?5;626 M.R.SAHOO gogig NO-lorder ptd. 9999-12-31
109/2026/29.04.2026 2???52626 S.S.PATTANAIK gogig NO-lorder ptd. 2026-04-23
110/2026/29.04.2026 ??2@5;626 N.ROUT gogig NO-lorder ptd. 2026-04-24 BAIL-2
111/2026/29.04.2026 22?252626 SK.AHESAN gogig NO-lorder ptd. 2026-04-23
113/2026/29.04.2026 2?2252626 R.K.MALLICK gogig NO-lorder Dtd. 2026-04-23
14/202629.04.2026  |ABLAPL- S.NAYAK COURT NO. |Order Dtd. 2026-04-24




| 13178/2026 | 2 OLD

ABLAPL- COURT NO.

115/2026(29.04.2026 S 000 o |S. K. PRUSTY 5 OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

116/2026(29.04.2026 1 00 o [PLK.JENA 5 OLD Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.

117/202629.04.2026 70000 [R.DAS 5 oLD Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.

118/202629.04.2026 000 o [K.DAS 5 OLD Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.

119/2026(29.04.2026 .00 o A PARIDA 5 OLD Order Dtd. 2026-04-24
ABLAPL- COURT NO.

120/2026 29.04.2026 [/ '~ o |PK PRADHAN 5 OLD Order Dtd. 2026-04-23 BAIL-2
ABLAPL- COURT NO.

122/2026(29.04.2026  [,_ 000 o |S.MOHAPATRA 5 OLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.

123/2026(29.04.2026 [, 00 o |S PANDA 5 OLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.

124/2026(29.04.2026 [, oo [HK DASH 5 oLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.

125/2026(29.04.2026 [, ) o [A.K.SWAIN 5 OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

126/2026(29.04.2026  [)7) 0o MM NAYAK 5 OLD Order Dtd. 2026-04-23 BAIL-1
ABLAPL- COURT NO.

127/2026(29.04.2026 [, ' o |A.K.BEHERA 5 oLD Order Dtd. 2026-04-23 BAIL-2
ABLAPL- COURT NO.

128/2026(29.04.2026 [ /)0 50, o |HK DASH 5 OLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.

129/2026(29.04.2026 [, 00 o |G SAHOO 5 OLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.

131/2026(29.04.2026 S S50 | MR ROUTRAY 5 OLD Order Dtd. 2026-04-24 BAIL-1
ABLAPL- COURT NO.

132/2026(29.04.2026 1000 o B.SINGH 5 oLD Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.

133/2026(29.04.2026 [ " - |SK AHESAN 5 OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

134/2026(29.04.2026 [0 o B.SINGH 5 OLD Order Dtd. 2026-04-23 BATL-1
ABLAPL- COURT NO.

135/2026(29.04.2026 |00 00 o B.SINGH 5 oLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.

136/202629.04.2026 |, o000 o [M.R.SAHOO 5 OLD Order Dtd. 2026-04-23

138/2026(29.04.2026  |WP(C) - M.R.BARIK COURT NO. [Order Dtd. 2026-04-22 WRIT




17311/2023 2 OLD BRANCH-5
139/2026(29.04.2026 ?gégz;zozz D.SAMAL gogig NO- lorder Dtd. 2026-04-24 g§£ECH_1
140/2026(29.04.2026 ?3225;526 H.K.DASH gogig NO- lorder Dtd. 2026-04-23
141/2026(29.04.2026 ?3225;526 H.K.DASH gogig NO- lorder Dtd. 2026-04-23
142/2026(29.04.2026 22?25;526 H.K.DASH gogig NO- lorder Dtd. 2026-04-23 BATL-1
143/2026/29.04.2026 2?2?5;526 A.K.NAYAK gogig NO- lorder Dtd. 2026-04-23 BAIL-2
145/2026/29.04.2026 223252626 M.R.BARIK Sogig NO- lorder Dtd. 2026-04-23 BATL-2
46/2026(29.04.2026 2?;?53626 S.BARIK gogig NO- lorder Dtd. 2026-04-24
147/2026(29.04.2026 2???52626 S.K.BEHERA ngRT NO- lorder Dtd. 2026-05-08 BATL-1
148/2026(29.04.2026 2?2?52626 ziiiiﬂgA@ igURT NO. BATL-2

MALIK
149/2026/29.04.2026 ??5@52626 P.K.MOHANTY ngRT NO- lorder Dtd. 2026-04-24 BATL-2
150/2026(29.04.2026 ????52626 P.K.MOHANTY igURT NO- lorder Dtd. 2026-04-24
151/2026(29.04.2026 g??gigaZG DILLIP SAMAL igURT NO- lorder Dtd. 2026-04-24
153/2026(29.04.2026 ???252626 S.K.SUNDARA ngRT NO- lorder Dtd. 9999-12-31 BATL-1
154/2026(29.04.2026 g?g§52626 iiﬁ?i;l SZURT NO- lorder Dtd. 2026-06-24

MOHANTY
155/2026(29.04.2026 2?2252626 B DAS SEURT NO- lorder Dtd. 2026-04-24
159/2026(29.04.2026 ?5;32;2022 S.R.OJHA SOURT NO-lorder ptd. 2026-05-15 giigCH_l
161/2026/29.04.2026 2??53;026 P.K.DASH SOURT NO-lorder ptd. 2026-04-24
162/2026/29.04.2026 ?2?52626 M DAS gOURT NO-lorder ptd. 2026-03-09 BAIL-1
165/2026/29.04.2026 §2§§52626 izﬁgiNKAR igURT NO-lorder ptd. 2026-04-24
166/2026/29.04.2026 ?g§532021 M. NANDY §OURT NO-lorder ptd. 2022-11-04 BAIL-2
167/2026(29.04.2026  [FELETL 00 SIANKAR ToURT MO lorder ptd. 2026-04-24 BATL-2
168/2026(29.04.2026 30 SN SR ANEAR TOURT MO lorder pta. 2026-04-24 BATL-2
169/2026/29.04.2026 |ABLAPL-  |JADUNATH COURT NO. Order Dtd. 2026-04-23




12159/2026 |PRADHAN 15
ABLAPL- JADUNATH COURT NO.
170/2026(29.04.2026  [oo e oo Order Dtd. 2026-04-23 BATIL-1
CRLMC- COURT NO.
71/2026(29.04.2026 |70 C0 . K. NAYAK ; Order Dtd. 2026-04-23
KARTIK
172/202629.04.2026 ?25535026 CHANDRA EOURT NO- lorder Dtd. 2026-04-21
TRIPATHY
BLAPL- TUKUNA KUMAR COURT NO.
173/2026(29.04.2026 |00 oL e : Order Dtd. 2026-04-23 BATL-1
ABLAPL- COURT NO.
74/2026(29.04.2026  [50o07 |H. K. PATRA : Order Dtd. 2026-04-21 BATIL-2
ABLAPL- SRINIBASH COURT NO.
75/2026(29.04.2026 oo ey . Order Dtd. 2026-04-21 BAIL-2
BLAPL- COURT NO.
177/2026(29.04.2026 |70 ISUVENDU BARIK : Order Dtd. 2026-04-23
BLAPL- COURT NO.
178/2026(29.04.2026 |00 o [PLK.NAYAK : Order Dtd. 2026-04-27
BLAPL- COURT NO.
193/2026(29.04.2026 [ Tyee T M R SAHOO : Order Dtd. 2026-04-27 BAIL-2
WP (C) - COURT NO. o WRIT
197/2026(29.04.2026  [[o57 o lp. K. JENA - Order Dtd. 2026-07-27 N NCH 3
ABLAPL- JADUNATH COURT NO.
199/2026(29.04.2026 |5 A - Order Dtd. 2026-04-21
ABLAPL- COURT NO.
) - - -
02/2026(29.04.2026 [0 i NANDY - Order Dtd. 2026-04-23 BATL-2
CRLA- COURT NO.
) - -
03/2026(29.04.2026 |55 9° b C DAsH : Order Dtd. 2026-06-25
WP (C) - COURT NO. WRIT
) - -
04/2026(29.04.2026 |- 1517 |B.ROUT : Order Dtd. 2026-04-20 N NCH-2
WP (C) - COURT NO.
) — —
05/2026(29.04.2026 |0/ o [B.ROUT . Order Dtd. 2026-04-20
ABLAPL- COURT NO.
) — —
06/2026(29.04.2026 [0 LK. DASH : Order Dtd. 2026-04-23
CRLMC- COURT NO.
) — —
07/2026(29.04.2026 | oon | Das : Order Dtd. 2026-04-23
ABLAPL- COURT NO.
) — —
08/2026(29.04.2026 [, 07070 LK. DASH : Order Dtd. 2026-04-23
WP (C) - COURT NO.
) - —
09/2026(29.04.2026 |)c15)7 lB.ROUT : Order Dtd. 2026-04-20
ABLAPL- COURT NO.
) - —
10/2026(29.04.2026  [52000  l.K. DASH : Order Dtd. 2026-04-23
ABLAPL- COURT NO.
) - - —
11/2026(29.04.2026 |52  |H. K. DASH : Order Dtd. 2026-04-23 BATIL-2




ABLAPL-

COURT

NO.

) — — —
212/2026(29.04.2026 3058/2026 B.P.NANDA 6 Order Dtd. 2026-04-24 BAIL-1
ABLAPL- COURT NO.
) — — —
213/2026(29.04.2026 2556/2026 H.K.DASH 6 Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.
) — — —
214/2026(29.04.2026 2797/2026 B.B.ROUT 6 Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.
) — —
216/2026(29.04.2026 2271/2026 B.B.ROUT 54 Order Dtd. 2026-04-24
CRLA- COURT NO.
) 06—
230/2026(29.04.2026 367/2026 P.K.MOHANTY 6 Order Dtd. 2026-06-23
CRLMC- COURT NO.
) — —
233/2026(29.04.2026 1251/2026 M.R.SAHOO 6 Order Dtd. 2026-04-23
ABLAPL- COURT NO.
) —04- -
238/2026(29.04.2026 3738/2026 T.R.DAS 6 Order Dtd. 2026-04-24 BAIL-1
CRLMC- COURT NO.
) — —
242/2026129.04.2026 1260/2026 T.R.DAS 6 Order Dtd. 2026-04-23
BLAPL- COURT NO.
) — - —
249/2026(29.04.2026 2374/2026 RK BARIK 6 Order Dtd. 2026-04-27 BAIL-1
BLAPL- COURT NO.
) — —
254/202629.04.2026 1666/2026 M.SAHOO 6 Order Dtd. 2026-04-23
BLAPL- COURT NO.
) —04- -
256/2026(29.04.2026 1619/2026 T.R.DAS 6 Order Dtd. 2026-04-23 BAIL-1
BLAPL- COURT NO.
) —04-
258/2026(29.04.2026 1512/2026 S.SAMAL 6 Order Dtd. 2026-04-27
WP (C) - COURT NO. WRIT
) — —
259/2026(29.04.2026 12159/2026 L. D. PANDA > OLD Order Dtd. 9999-12-31 BRANCH-7
ABLAPL- COURT NO.
) — — —
261/2026(29.04.2026 3405/2026 P.K.MOHANTY 15 Order Dtd. 2026-05-21 BAIL-1
FAO- COURT NO.
) — —
264/2026129.04.2026 228/2026 S.R.SAHOO 15 Order Dtd. 2026-04-22
WP (C) - COURT NO. WRIT
) —04-
266/2026(29.04.2026 26218/2025 J. SAHOO 15 Order Dtd. 2026-04-24 BRANCH-2
FAO- COURT NO.
) —04-
269/2026(29.04.2026 19/2025 S.R.SAHOO 15 Order Dtd. 2026-04-21
BLAPL- COURT NO.
) —04-
272/2026(29.04.2026 1383/2026 P.K.MOHANTY 15 Order Dtd. 2026-04-27
BLAPL- COURT NO.
) —04- -
274/2026(29.04.2026 2386/2026 J.PRADHAN 15 Order Dtd. 2026-04-27 BAIL-1
BLAPL- COURT NO.
) — — —
275/2026129.04.2026 2426/2026 R.R.NAYAK 15 Order Dtd. 2026-04-27 BAIL-1
BLAPL- COURT NO.
) — —
277/2026129.04.2026 13008/2025 R.R.NAYAK > OLD Order Dtd. 2026-04-29
WP (C) - COURT NO. WRIT
) — —
282/2026(29.04.2026 9323/2023 S.K.SAMAL > OLD Order Dtd. 2023-03-28 BRANCH-3




BLAPL- COURT NO.
) — - —
88/2026(29.04.2026 |0, |S.CHOUDHURY  [c.0. 200K Order Dtd. 5000-01-01 BATL-2
BLAPL- COURT NO.
) - —-
290/2026(29.04.2026 |57 |s.cHoUDHURY  [c.0. |20 Order Dtd. 2025-03-17
BLAPL- COURT NO.
) - —-
91/2026(29.04.2026 |72 ls.cHoupmuRy  [c.o.  |ZO0RT Order Dtd. 2025-03-17
BLAPL- COURT NO.
) - - —-
96/2026(29.04.2026 |7 2000 1B 5AHOO c.o. 30057 Order Dtd. 2026-04-27 BATL-1
BLAPL- COURT NO.
00/2026(29.04.2026 |72 ls.k.pRUSTY  [c.0.  [SOORT Order Dtd. 2026-04-23
BLAPL- COURT NO.
02/2026(29.04.2026 [ 57" M. MOHANTY c.o.  [300% Order Dtd. 2026-04-27 BATL-1
BLAPL- COURT NO.
03/2026(29.04.2026 7500 o |c. SAMAL c.o. [300%7 Order Dtd. 2026-04-22
BLAPL- COURT NO.
304/2026(29.04.2026 |77 |n.p.woraNTY  [c.0. 200K Order Dtd. 2026-04-27
CRLMC- COURT NO.
05/2026(29.04.2026 |To000 M R SAHOO c.o. | Order Dtd. 2026-05-13
WP (C) - COURT NO. o WRIT
310/2026(29.04.2026  |¢oi0)° o |a. K. PANDA [C.0. | Order Dtd. 2026-04-24 N NCH_4
WP (C) - COURT NO. o
112/2026 29.04.2026 121707 lu. R BARTK .o, [C Order Dtd. 2026-04-27
CMP- COURT NO. WRIT
$51/2026(29.04.2026  |cyc 0 |J. SAHOO c.o. ;0087 Order Dtd. 9999-12-31 N NCH 3
CMP- COURT NO.
152/2026(29.04.2026 | Cyr o0 |3, SAHOO c.o. |30 Order Dtd. 2026-04-24
BLAPL- ABAKASH COURT NO.
162/2026 (29.04.2026 > 0000 o (BBEEES c.o. 000 Order Dtd. 2026-04-27 BATL-2
ABLAPL- COURT NO.
370/2026(29.04.2026  [502200 o H K PANDA c.o. 30087 Order Dtd. 2026-04-24 BATL-1
WP (C) - COURT NO. o WRIT
380/2026(29.04.2026 121517 Ik N samoO c.o. 000 Order Dtd. 2026-04-23 o NCHD
BLAPL- SURJYAKANTA
11/2026(29.04.2026  |72577 PN GENERAL Order Dtd. 2026-04-27
WP (C) - MANOJ KUMAR L
13/2026(29.04.2026 |50 07 AR GENERAL Order Dtd. 2025-11-18
)14/2026 129.04.2026 "2 (C)- KABITA PATRA |GENERAL Order Dtd. 2026-04-27
04 10639/2026 :
BINAYAK
)16/2026(29.04.2026 g§;§>;026 PRASAD GENERAL Order Dtd. 2026-04-23 giigCH_l
MOHANTY
CRLMC- SURYAKANTA
17/2026(29.04.2026  |[HECD DU GENERAL Order Dtd. 2026-04-17
WP (C) - CHIRANJEEV _ _ WRIT
18/2026(29.04.2026 |00 I enay |(GENERAL Order Dtd. 2026-04-27 o NCH_ 6




CRLMC-

CHIRANJEEV

121/2026(29.04.2026 | uanay (CENERAL Order Dtd. 2026-04-27
CRLMP- RAJENDRA
23/2026(29.04.2026 | e o Rour |GENERAL Order Dtd. 2026-04-27
WPC (OAC) - |RAJUKUMAR o
124/2026(29.04.2026 |30 0 S Ty GENERAL Order Dtd. 2023-08-02 OA Branc
CRLMC- AMARESH CRIMINAL
25/2026(29.04.2026 | ooon, o [HEEES GENERAL Order Dtd. 2022-12-01 .
WP (C) - NARAYANAN
26/202629.04.2026 g7 () | [PRASAD GENERAL Order Dtd. 2014-05-06
MOHAPATRO
MACA- SOUMYA RANJAN MISC.
)27/202629.04.2026 GENERAL Order Dtd. 2026-04-27 APPEAL
145/2024 OJHA
SEC.
CMAPL- SOUMYA RANJAN
28/2026(29.04.2026 [ S PO GENERAL Order Dtd. 2025-04-22
CMP- SOUMYA RANJAN WRIT
29/2026(29.04.2026 |50 PO GENERAL Order Dtd. 2025-02-12 o cEoc
CMP- SOUMYA RANJAN WRIT
31/2026(29.04.2026 |50 o PO GENERAL Order Dtd. 2025-12-18 N NCH_ 6
SUSHREE
39/202629.04.2026 121707 IRaNgAN GENERAL Order Dtd. 2025-12-09 o NCH-g
MOHANTY
WP (C) - MANOJ KUMAR A WRIT
42/2026(29.04.2026 (52107 PR GENERAL Order Dtd. 2026-04-16 e
WP (C) - MANOJ KUMAR A1 WRIT
45/2026(29.04.2026  |noo0) > o N GENERAL Order Dtd. 2026-01-30 N ANCH- 7
PRAFULLA
49/202620.04.2026 21017 |cuaNDRa GENERAL Order Dtd. 2026-04-27 e NCHS
ACHARYA
CMP- BIJAYA KUMAR
51/2026(29.04.2026 | Tooo o B GENERAL Order Dtd. 2017-04-12
ABLAPL- DILLTP KUMAR
52/2026(29.04.2026 (5ot e GENERAL Order Dtd. 2026-04-23
)53/2026(29.04.2026 | or L ANKANN PANDA |GENERAL Order Dtd. 2026-04-24
(04 2427/2026 '
BLAPL- BAISHNAB
54/2026(29.04.2026 | e | oarRa |(GENERAL Order Dtd. 2026-04-23
ABLAPL- TASBIR KUMAR
55/2026(29.04.2026 5o 00T LSt GENERAL Order Dtd. 2026-04-23 BATL-1
WP (C) - MANOJ KUMAR nal WRIT
56/2026(29.04.2026 |50 00 GENERAL Order Dtd. 2024-08-30 N NCH- S




WP (C) - RAJUKUMAR , ,
)70/20261(29.04.2026 23681/2012 |SATAPATHY GENERAL Entire Brief
WP (C) - SABYASACHI , WRIT
)92/20261(29.04.2026 31035/2025 PANDA GENERAL Entire Document BRANCH-?
WP (C) - SABYASACHI L , WRIT
)06/20261(29.04.2026 31035/2025 PANDA GENERAL Petition With Annexures BRANCH-?
WPC (OAC) - |[RAJUKUMAR el
)27/2026129.04.2026 3723/2012 |SATAPATHY GENERAL Order Dtd. 2023-08-02 OA Branc]
ABLAPL- PRADEEP KUMAR
)53/20261(29.04.2026 3133/2026 |DASH GENERAL Order Dtd. 2026-04-27
BLAPL- KIRAN KUMAR
)67/20261(29.04.2026 2591/2026 |PATEL GENERAL Order Dtd. 2026-04-27
WP (C) = NIRANJAN .
)97/20261(29.04.2026 1533/2026 |STNGH GENERAL Entire Order
WP (C) = SABYASACHI WRIT
)98/20261(29.04.2026 31035/2025 |PANDA GENERAL Counter BRANCH-2
WP (C) - SABYASACHI . WRIT
101/202629.04.2026 31035/2025 PANDA GENERAL Rejoinder BRANCH-2
WP (C) - RAJUKUMAR e
102/20261(29.04.2026 23681/2012 |SATAPATHY GENERAL Order Dtd. 2014-07-04
FAO- LAXMIKANTA
105/20261(29.04.2026 190/2026 TRIPATHY GENERAL Order Dtd. 2026-04-21
WP (C) — RAJUKUMAR . .
112/20261(29.04.2026 4780/2014 |SATAPATHY GENERAL Entire Brief
BLAPL- BISWARANJAN
121/20261(29.04.2026 860/2026 DALAT GENERAL Order Dtd. 2026-04-15 BAIL-1
WP (C) - NIRANJAN Al WRIT
130/20261(29.04.2026 9653/2026 |STNGH GENERAL Order Dtd. 2026-04-22 BRANCH-5
WP (C) - RAJUKUMAR . .
137/20261(29.04.2026 4781/2014 |SATAPATHY GENERAL Entire Brief
WP (C) - RAJUKUMAR . .
144/2026/29.04.2026 4782/2014 |SATAPATHY GENERAL Entire Brief
WP (C) — RAJUKUMAR . .
152/20261(29.04.2026 4783/2014 |SATAPATHY GENERAL Entire Brief
WRIT
WP (C) — SABYASACHI , BRANCH
157/20261(29.04.2026 16665/2021 IPANDA GENERAL Entire Document (DIVISIO
BENCH-2)
WRIT
WP (C) — SABYASACHI L , BRANCH
158/2026(29.04.2026 16665/2021 |PANDA GENERAL Petition With Annexures (DIVISIO
BENCH-2)
BLAPL- KIRAN KUMAR
160/20261(29.04.2026 1662/2026 |PATEL GENERAL Order Dtd. 2026-04-23
163/2026(29.04.2026  |WP(C) - \SRIJAYA KUMAR |GENERAL Order Dtd. 2026-04-20 WRIT




11540/2026 |SAHU BRANCH-3
WRIT
WP (C) - SABYASACHT , BRANCH
164/2026129.04.2026 30039/2021 PANDA GENERAL Entire Document (DIVISIO
BENCH-3)
WP (C) - PRAMOD RANJAN o
176/2026(29.04.2026  |] 10T GENERAL Order Dtd. 2017-08-21
WP (C) - NIRANJAN L. ; WRIT
181/20261(29.04.2026 9653/2026 |SINGH (1) GENERAL Petition With Annexures BRANCH-5
WRIT
WP (C) - SABYASACHI BRANCH
185/2026(29.04.2026 | oielT R GENERAL Counter oTvISTO
BENCH-2)
WRIT
WP (C) = SABYASACHI BRANCH
187/2026(29.04.2026 |5 0T T o Se GENERAL Counter st
BENCH-3)
SA- PURNA CHANDRA SECOND
190/2026(29.04.2026 |50 oo PR GENERAL Order Dtd. 2024-01-31 o
WP (C) - NIRANJAN L. ,
)
201/2026129.04.2026 1533/2026 |SINGH (1) GENERAL Petition With Annexures
MACA-
222/2026129.04.2026 88/2026 HIRARAM BHOI GENERAL Vakalatnama
MACA- ,
224/2026129.04.2026 88/2026 HIRARAM BHOI GENERAL Entire Document
)27/2026(29.04.2026 | <ONTC- MANAS PATI  |GENERAL Order Dtd. 2026-04-24
2010/2026
CONTC-
229/2026129.04.2026 MANAS PATI GENERAL Order Dtd. 2026-04-24 CONTEMPT
5578/2025
BLAPT,— NRUSINGHA
34/2026(29.04.2026 | Joc 0o INANDA GENERAL Order Dtd. 2026-04-27
MOHAPATRA
BLAPL- JAYANTT
) - —
40/2026(29.04.2026 | m o1 GENERAL Order Dtd. 2026-04-27
BLAPL- RAJENDRA
) — —
44/2026(29.04.2026 | Sge o e oy (GENERAL Order Dtd. 2026-04-27
BLAPL- UMA SHANKAR
) — - —
47/2026(29.04.2026 |7 000 DS GENERAL Order Dtd. 2026-04-27 BATL-1
ABLAPL- RAJENDRA
) - - —
51/2026(29.04.2026 |50 n L e Rour (GENERAL Order Dtd. 2026-04-27 BATIL-2
. MISC.
273/2026129.04.2026 HIRARAM BHOI GENERAL Entire Document APPEAL
134/2026
SEC.
. MISC.
276/2026129.04.2026 HIRARAM BHOI GENERAL Vakalatnama APPEAL
134/2026
SEC.
BLAPL- SANJUKTA
) — - —
86/2026(29.04.2026 |, o0 o[BS GENERAL Order Dtd. 2026-04-27 BATL-1
)89/2026 29.04.2026 [PPLAPL-  |RAJENDRA GENERAL Order Dtd. 2026-04-27 BATIL-1

2957/2026

NARAYAN ROUT




WP (C) -

) — —
92/2026(29.04.2026 | 17S007 . IMANAS PATI  |GENERAL Order Dtd. 2026-04-24
WP (C) — WRIT
) — —
94/2026(29.04.2026 | )7S0)7  MANAS PATI  |GENERAL Order Dtd. 2026-04-24 N ANCH- 7
WP (C) — WRIT
) — —
97/2026(29.04.2026 | SC)7  |vANAS PATI  |GENERAL Order Dtd. 2026-04-24 N NCH- 7
WP (C) - WRIT
) - —-
298/2026129.04.2026 11574/2026 MANAS PATI GENERAL Order Dtd. 2026-04-24 BRANCH-4
WP (C) — WRIT
) — —
99/2026(29.04.2026 |17 507 IMANAS PATI  |GENERAL Order Dtd. 2026-04-24 N ANCH. 3
501/2026 129.04.2026 |"F{C)- MANAS PATI  |GENERAL Order Dtd. 2026-04-24
04 11578/2026 :
WRIT
WP (C) - o BRANCH
320/2026129.04.2026 11566/2026 MANAS PATI GENERAL Order Dtd. 2026-04-24 (DIVISIO:
BENCH-1)
CRLMC- ASUTOSH
124/2026(29.04.2026 | “oono o [RSTERE, GENERAL Order Dtd. 2026-04-27
CRLMC- LAMBODOR
126/2026(29.04.2026 | o200 PR GENERAL Order Dtd. 2026-04-23
WRIT
WP (C) - BIJAYA KUMAR _ _ BRANCH
128/2026(29.04.2026 120000 8o GENERAL Order Dtd. 2026-04-27 vaTo
BENCH-1)
\miapL. |SURESH
331/2026129.04.2026 3399/2026 CHANDRA GENERAL Order Dtd. 2026-04-27
PRADHAN
\miapL. |SURESH
$33/2026(29.04.2026 [0 000 CHANDRA GENERAL Order Dtd. 2026-04-27
PRADHAN
\mrapr.  |SURESH
$36/2026(29.04.2026  [350200  CHANDRA GENERAL Order Dtd. 2026-04-27
PRADHAN
ABLAPL- PRADEEP KUMAR
137/2026(29.04.2026 (520000 P GENERAL Order Dtd. 2026-04-27
WA- MANOJ KUMAR
340/2026(29.04.2026  [y)0 o0, s GENERAL Order Dtd. 2026-04-27
BLAPL- OM PRAKASH
353/2026(29.04.2026 |75, oot GENERAL Order Dtd. 2026-04-29
ABLAPL-
356/2026129.04.2026 ANKANN PANDA |GENERAL Order Dtd. 2026-04-29 BAIL-1
3899/2026
357/2026129.04.2026 | SBLAPL-  [PRADEEP KUMAR | pyppnay, Order Dtd. 2026-04-27

3391/2026

DASH




WRIT

WP (C) — SABYASACHI . . BRANCH

176/2026 (29.04.2026 |5 (CT PR GENERAL Affidavit s
BENCH-3)

WP (C) — RAJUKUMAR

179/2026 29.04.2026 |0 I Ty GENERAL Counter
WRIT

WP (C) — SABYASACHI X X BRANCH

390/2026(29.04.2026 | 2iElT PR GENERAL Affidavit st
BENCH-2)

WP (C) — RAJUKUMAR
391/2026(29.04.2026 |0 I Ty GENERAL Counter

ABLAPL- DILLIP KUMAR
30/2026(29.04.2026 |50 AT 2R GENERAL Order Dtd. 2026-04-24

WP (C) = WRIT
32/2026(29.04.2026 |2 17)7  |s N MISHRA  |GENERAL Order Dtd. 2026-04-20 o NCHA1

WP (C) - o WRIT
50/2026(29.04.2026 |30 )7 |ASUTOSH GENERAL Order Dtd. 2026-03-16 N NCH-2
)57/2026 29.04.2026 |29 S K NAYAK GENERAL Order Dtd. 1993-11-16

04 2882/1991 :
WRIT

WP (C) - o BRANCH
)59/2026(29.04.2026  |¢- ()" IS MOHARANA  |GENERAL Order Dtd. 2025-09-03 i

BENCH-1)
)60/2026 29.04.2026 |29 S s BISWAL  |GENERAL PetitionAnnexure
VR 2152/1975 ure,

RSA- Order Dtd. 2026-03- SECOND
164/2026129.04.2026 19/2015 K C PANDA GENERAL 17Petition, Annexure, Decree, | APPEAL
)14/2026(29.04.2026 | CONTC- R JENA GENERAL Order Dtd. 2026-04-17

04 1629/2026 :
)16/2026(29.04.2026 | CONTC- s JENA GENERAL Order Dtd. 2026-04-17
04 1629/2026 :

WP (C) - o WRIT
)18/2026129.04.2026 7880/2026 S S PRADHAN GENERAL Order Dtd. 2026-04-24 BRANCH-5

WA- WRIT
21/2026(29.04.2026 |50 |1 PATRA GENERAL Order Dtd. 2026-04-22 pEAL
)23/2026 129.04.2026 "2 (C)- J P KAR GENERAL Order Dtd. 2026-02-02

04 26909/2024 :
)25/2026 129.04.2026 "L {C) - S K PARIDA  |GENERAL Order Dtd. 9999-12-31
04 12725/2026 :

ABLAPL-

)31/2026129.04.2026 4187/2026 J P KAR GENERAL Order Dtd. 2026-04-27 BAIL-2
)32/2026(29.04.2026 |CRoMA~ J P KAR GENERAL Order Dtd. 2026-04-27

47/2026




)34/2026(29.04.2026 |CRoMA~ J P KAR GENERAL Order Dtd. 2026-04-27
48/2026
ABLAPL-
)35/2026129.04.2026 3311/2026 J P KAR GENERAL Order Dtd. 2026-04-27 BAIL-1
ABLAPL-
37/2026(29.04.2026 |50 05 | P KAR GENERAL Order Dtd. 2026-04-27 BAIL-2
WRIT
WP (C) - o BRANCH
40/2026(29.04.2026 |3 - 107 M MISHRA GENERAL Order Dtd. 2026-04-10 iy
BENCH-3)
WP (C) - o WRIT
42/2026(29.04.2026 301007 M MISHRA GENERAL Order Dtd. 2026-04-10 N NCH.3
WRIT
WP (C) - o BRANCH
43/2026(29.04.2026 30107 M MISHRA GENERAL Order Dtd. 2026-04-10 oTvISTO
BENCH-3)
TRP (C) -
)45/2026129.04.2026 61/2026 K MANDAL GENERAL Order Dtd. 2026-06-22
)48/2026 129.04.2026 "2 (C)- S K SAHU GENERAL Order Dtd. 2026-04-27
04 32512/2025 :
WRIT
WP (C) - o BRANCH
)49/2026129.04.2026 32424/2025 S K SAHU GENERAL Order Dtd. 2026-04-27 (DIVISIO
BENCH-3)
WP (C) - o WRIT
52/2026(29.04.2026 |52 (007 | K BEHERA  |GENERAL Order Dtd. 2026-05-06 o NCHo 6
)55/2026 29.04.2026 |CCBAPL” A S PAL GENERAL Order Dtd. 2026-04-27 BAIL-1
04 1934/2026 :
)56/2026 29.04.2026 |CCBAPL” A S PAL GENERAL Order Dtd. 2026-04-27
R 12994/2025 )
ABLAPL-
)58/2026129.04.2026 3329/2026 A S PAL GENERAL Order Dtd. 2026-04-27 BAIL-2
ABLAPL-
60/2026(29.04.2026 5220500 - Ia s PAL GENERAL Order Dtd. 2026-04-27
161/2026 129.04.2026 |"E(C) - S DAS GENERAL Order Dtd. 2026-02-20
1456/2026
RVWPET -
62/2026(29.04.2026  |50000" [P K Das GENERAL Order Dtd. 2026-04-17
)78/2026 129.04.2026 |nE{C) - S DAS GENERAL Order Dtd. 2026-01-22
04 7674/2025 :
WP (C) - HIMANSHU KUMR o
156/2026(29.04.2026  |) b T o GENERAL Order Dtd. 2026-04-24
ABLAPL-
179/2026(29.04.2026 20720 A K MISHRA  |GENERAL Order Dtd. 2016-05-12
RFA- L. FIRST
180/20261(29.04.2026 120/2011 S BEHERA GENERAL PetitionAnnexure, APPEAL
182/202629.04.2026  |CONTC- M R SAHOO GENERAL Order Dtd. 2023-12-13 CONTEMPT




16072/2023 |

CONTC-
183/2026(29.04.2026 S0 C00 M R SAHOO GENERAL Order Dtd. 2023-12-13 CONTEMPT
184/2026|29.04.2026  |CONTC™ M R SAHOO GENERAL Order Dtd. 2023-12-13 CONTEMPT
2311/2021
WP (C) - L WRIT
186/2026(29.04.2026 |0 L7 M R SAHOO GENERAL Order Dtd. 2019-11-26 N ANCH-2
WP (C) - L WRIT
188/2026129.04.2026 36443/2023 M R SAHOO GENERAL Order Dtd. 2019-11-26 BRANCH-2
189/202629.04.2026 SZ§1997 M R SAHOO GENERAL Order Dtd. 2003-11-05
RSA- SECOND
191/2026(29.04.2026  |5>0° P K DAS GENERAL Order Dtd. 2022-03-29 o
ELPET- Order Dtd. 2025-10-
192/2026129.04.2026 29/2024 J D MUDULI GENERAL 09Petition,Annexure,
ABLAPL-
194/2026129.04.2026 7595/2021 S N GAYA GENERAL Order Dtd. 2022-08-12 BATIL-1
WP (C) - ol WRIT
195/2026129.04.2026 25158/2022 L DASH GENERAL Order Dtd. 2022-09-27 BRANCH-1
WP (C) - -
196/2026129.04.2026 32891/2011 H S PAIKRAY GENERAL Order Dtd. 2012-04-10
WP (C) - o WRIT
198/2026(29.04.2026  |no0C)0 1B K PATI GENERAL Order Dtd. 2024-05-08 o NCH_3
oo MISC.
200/2026129.04.2026 M NAIK GENERAL Order Dtd. 2025-03-28 APPEAL
785/2018
SEC.
BLAPL-
) - -
215/2026129.04.2026 2469/2026 P K PANI GENERAL Order Dtd. 2026-04-27
ABLAPL-
) - -
17/2026(29.04.2026  [20VAT s pRADHAN GENERAL Order Dtd. 2026-02-25
CONTC-
) - —
18/2026(29.04.2026 | o> o N K ROUT GENERAL Order Dtd. 2026-04-22
CONTC-
) - —
19/2026(29.04.2026 |05 00 N K ROUT GENERAL Order Dtd. 2026-04-22
CRLMC-
) — —
20/2026(29.04.2026 |50 IS Das GENERAL Order Dtd. 2026-04-27
WA- WRIT
) — —
21/2026(29.04.2026 e |D BISWAL GENERAL Order Dtd. 2026-03-13 [
CRLMC-
) - —
23/2026(29.04.2026 (52000 A SUNDARAY  |GENERAL Order Dtd. 2026-04-29
25/2026 129.04.2026 |"C(C) - M BEHERA GENERAL Order Dtd. 2025-10-27
‘ 2828/2025
WP (C) — WRIT
) - —
26/2026(29.04.2026  |)o407 o la K ROUT GENERAL Order Dtd. 2026-04-29 o NCH 3
WP (C) — WRIT
) — —
28/2026(29.04.2026 50 7 |G ROUT GENERAL Order Dtd. 2026-04-27 N ANCH.2
WP (C) - WRIT
) - -
31/202629.04.2026 )0 )" B DAS GENERAL Order Dtd. 2026-04-27 o eHs




WP (C) - WRIT
) - —-
232/2026129.04.2026 12098/2026 A SAHOO GENERAL Order Dtd. 2026-04-27 BRANCH-7
WP (C) -
35/2026(29.04.2026 | ] 07 I SAHOO GENERAL Order Dtd. 2026-04-27
) WP (C) -
236/2026129.04.2026 11796/2026 A SAHOO GENERAL Order Dtd. 2026-04-27
WP (C) - WRIT
) - —-
237/2026129.04.2026 11803/2026 A SAHOO GENERAL Order Dtd. 2026-04-27 BRANCH-4
WP (C) -
39/2026(29.04.2026 |10 0E07  |a saROO GENERAL Order Dtd. 2026-04-27
WRIT
WP (C) = BRANCH
) — —
41/2026(29.04.2026 |12 0S) 7 |a saHOO GENERAL Order Dtd. 2026-04-27 (DTVISTO
BENCH-3)
WP (C) = WRIT
) — —
243/2026129.04.2026 12657/2026 A SUNDARAY GENERAL Order Dtd. 2026-04-29 BRANCH-1
ABLAPL-
) - -
245/2026129.04.2026 2798/2026 A SUNDARAY GENERAL Order Dtd. 2026-04-29
46/202629.04.2026  SBLAPL™ L oUNDARAY  |GENERAL Order Dtd. 2026-04-29 BAIL-2
‘ 04 2811/2026 :
WP (C) - WRIT
) - —
248/2026129.04.2026 11940/2026 T K MOHANTY GENERAL Order Dtd. 2026-04-27 BRANCH-3
ABLAPL-
) - -
250/2026129.04.2026 3371/2026 S N MISHRA GENERAL Order Dtd. 2026-04-27
ABLAPL-
) - — —
252/2026129.04.2026 3113/2026 B DAS GENERAL Order Dtd. 2026-04-27 BAIL-1
CRLMP-
53/2026(29.04.2026 |00 ° R K MAHABHOT |GENERAL Order Dtd. 2026-02-13
WRIT
WP (C) - BRANCH
) - —
55/2026(29.04.2026 | oo o0 R C MALLICK |GENERAL Order Dtd. 2026-04-27 s,
BENCH-2)
)57/2026(29.04.2026 | cheMP- K P MOHANTY |GENERAL Order Dtd. 2026-05-07
‘ 04 415/2026 :
)60/2026 |29.04.2026 |[DLAPD- S R BARIK GENERAL Order Dtd. 2026-04-23
‘ 04 1918/2026 :
62/2026 129.04.2026 |"C(C)- J P KAR GENERAL Order Dtd. 2026-04-29
‘ 04 11821/2026 :
63/2026|29.04.2026 | ABLAPL-  |H S PAIKRAY |GENERAL Order Dtd. 2026-05-15




3331/2026

ABLAPL- A
) — - —
65/2026(29.04.2026 [0 o S rcaINg (GENERAL Order Dtd. 2026-04-22 BATIL-2
)67/202629.04.2026 ??3@535025 A K MOHANTY |GENERAL Order Dtd. 2026-01-05
BLAPL-
68/2026(29.04.2026 2507 - |A SAHOO GENERAL Order Dtd. 2026-04-29
WP (C) — WRIT
) — —
70/2026(29.04.2026 |10 )7 |1 D PANDA GENERAL Order Dtd. 2026-04-24 N NCH_ 6
ABLAPL-
) - -
71/2026(29.04.2026 520N K N SAHOO GENERAL Order Dtd. 2026-04-22
CRLMP-
278/2026129.04.2026 530/2026 J. C. BARAL GENERAL Order Dtd. 2026-04-27
)79/202629.04.2026 $§i¥§626 g;gﬁNSHU KUMR | cpNERAL Order Dtd. 2026-02-12
)80/2026 (29.04.2026 2??252626 NIRANJAN ROUT |GENERAL Order Dtd. 2026-04-27
)81/2026 (29.04.2026 |[CLAPL” NIRANJAN ROUT |GENERAL Order Dtd. 2026-04-27
‘ 04 2538/2026 :
BLAPL-
283/2026129.04.2026 1600/2026 NIRANJAN ROUT GENERAL Order Dtd. 2026-04-22 BAIL-2
ABLAPL- B. N.
) - -
84/2026(29.04.2026 S0 AT 12 N el GENERAL Order Dtd. 2026-04-27
BLAPL-
285/2026129.04.2026 634/2026 B. N. SAHU GENERAL Order Dtd. 2026-04-21
WP (C) — PARTHA WRIT
) — —
87/2026(29.04.2026 |12 0] e pag  |GENERAL Order Dtd. 2026-04-29 N ANCH.3
)93/2026 129.04.2026 |"C(C)- DEBASMITA DAS GENERAL Order Dtd. 2026-04-16
‘ 04 30333/2025 :
BLAPL-
95/2026(29.04.2026 |70 o |B DAS GENERAL Order Dtd. 2026-04-27
306/202629.04.2026 2?253;026 ;;3;; RANJAN | coNERAL Order Dtd. 2026-04-27
307/202629.04.2026 (ABDAPL-  WJYOTI RANJAN |-pyppar, Order Dtd. 2026-05-11

3192/2026

NAYAK




ABLAPL-

JYOTI RANJAN

308/2026(29.04.2026 |30 GENERAL Order Dtd. 2026-04-27
BLAPL- BIJAY KUMAR
309/2026 (29.04.2026 |,y 5o it GENERAL Order Dtd. 2026-04-27 BATL-1
311/2026(29.04.2026  |ooart” SURENDRA DAS |GENERAL Order Dtd. 2026-04-27
VR 3881/2026 € .
ABLAPL-
313/20261(29.04.2026 SURENDRA DAS |GENERAL Order Dtd. 2026-04-27 BAIL-1
3208/2026
ABLAPL-  |HIMANSHU KUMR
314/2026(29.04.2026 | 0 S GENERAL Order Dtd. 2026-04-27
BLAPL- BIJAY KUMAR
315/2026(29.04.2026 |20 0 e GENERAL Order Dtd. 2026-04-27
ABLAPL- S. R.
316/2026 (29.04.2026 |3 0 o0 Tk GENERAL Order Dtd. 2026-04-27
ABLAPL- S. R.
317/2026(29.04.2026 |00, o GENERAL Order Dtd. 2026-04-27
ABLAPL-
318/2026|29.04.2026 o ' - INIRANJAN ROUT |GENERAL Order Dtd. 2026-04-27
ABLAPL-
319/2026129.04.2026 NIRANJAN ROUT GENERAL Order Dtd. 2026-05-21 BAIL-1
3361/2026
ABLAPL-
321/2026129.04.2026 NIRANJAN ROUT GENERAL Order Dtd. 2026-04-27 BAIL-1
3682/2026
ABLAPL-
322/2026|29.04.2026 7" ' - |SARAT DASH  |GENERAL Order Dtd. 2026-04-27
ABLAPL-
323/2026129.04.2026 3292/2026 SARAT DASH GENERAL Order Dtd. 2026-04-27
325/2026(29.04.2026  |SoCBELT lsapar pasn  |GENERAL Order Dtd. 2026-04-27 BAIL-2
DR 3368/2026 raer :
ABLAPL-
327/2026129.04.2026 3306/2026 SARAT DASH GENERAL Order Dtd. 2026-04-27 BAIL-1
ABLAPL-
329/2026129.04.2026 4338/2026 SARAT DASH GENERAL Order Dtd. 2026-04-27
ABLAPL-
330/2026 (29.04.2026 [, "0, |SARAT DASH  |GENERAL Order Dtd. 2026-04-27
332/20261(29.04.2026 RSA-1/2026 M. R. BARIK GENERAL Order Dtd. 2026-04-23
ABLAPL-
334/2026(29.04.2026 |27 0 M. R. BARIK |GENERAL Order Dtd. 2026-04-27 BATL-2
ABLAPL- MANOJ KUMAR
335/2026 (29.04.2026 [0 o0 (D GENERAL Order Dtd. 2026-05-11
SA- SECOND
$38/2026(29.04.2026 |, 00 |H JENA GENERAL Order Dtd. 2024-09-25 A DEAL
CRLMC- CRIMINAL
339/2026 (29.04.2026 | c5 o0 M DAS GENERAL Order Dtd. 2021-10-05 .




FA-
341/2026(29.04.2026 |00 oo |S BISWAL GENERAL Order Dtd. 1999-08-24
CRLMC- CRIMINAL
42/2026(29.04.2026 |50 o0 o M DAS GENERAL Order Dtd. 2021-10-05 .
343/2026(29.04.2026 | CONTC- T SWAIN GENERAL Order Dtd. 2022-02-15 CONTEMPT
04 3432/2021 :
344/2026 129.04.2026 |"E(C)- S K MOHANTY |GENERAL Order Dtd. 2018-04-18
04 14098/2014 :
345/2026 129.04.2026 "o (C) - S C CHOUDHURY |GENERAL Order Dtd. 2014-09-15
04 4617/2011 :
ABLAPL-
346/2026(29.04.2026  |J'g,o0'> . o [H K BHOL GENERAL Order Dtd. 2021-11-22 BAIL-2
347/2026 [29.04.2026  |"o0 S MOHAPATRA |GENERAL Order Dtd. 2010-04-30
U 104/2007 raer :
CRLMA-
348/2026129.04.2026 M MOHANTY GENERAL Order Dtd. 9999-12-31 BAIL-1
326/2023
WP (C) = WRIT
149/2026(29.04.2026 |)/1°) 7 | B UDGATA  |GENERAL Order Dtd. 2026-01-28 o NCH-g
350/2026 29.04.2026  |[©9C7 M PAGAL GENERAL
-04. 185/1986
ABLAPL-
354/2026(29.04.2026 505 IS MOHANTY GENERAL Order Dtd. 2026-04-23
ABLAPL-  |PARTHA
155/2026(29.04.2026 |50t o pag  |GENERAL Order Dtd. 2026-04-29 BATL-1
158/2026 129.04.2026 |nC{C) - J D MUDULT  |GENERAL Order Dtd. 2026-07-22
04 8356/2026 :
ABLAPL-
359/2026129.04.2026 3566/2026 A S PAUL GENERAL Order Dtd. 2026-04-29 BAIL-1
ABLAPL-
360/2026(29.04.2026 S0 00 A s pAUL GENERAL Order Dtd. 2026-04-29
WA-
161/2026(29.04.2026  [JE . |T SWAIN GENERAL Order Dtd. 2026-02-09
ABLAPL-
63/2026(29.04.2026  [5005C o BEURA GENERAL Order Dtd. 9999-12-31
ABLAPL-
64/2026(29.04.2026 |50 070 B BEHERA GENERAL Order Dtd. 2026-04-24 BATL-1
CRLMC-
65/2026(29.04.2026  [¢-CC |S.CHOUDHURY  |GENERAL
WP (C) - o WRIT
66/2026(29.04.2026 |30 000 |L SAHOO GENERAL Order Dtd. 2025-12-18 N ANCH. 7
ABLAPL-
67/2026(29.04.2026  |3022 o |S SATAPATHY |GENERAL Order Dtd. 2026-04-29
368/2026(29.04.2026 WP (C) - A MOHANTY GENERAL Order Dtd. 2025-01-06 WRIT




219/2025 BRANCH-7

ABLAPL-
69/2026(29.04.2026  |5o0n. > o |S SATAPATHY |GENERAL Order Dtd. 2026-04-29
371/2026129.04.2026  |\ABLAPL™ ¢ cATAPATHY |GENERAL Order Dtd. 2026-04-29 BAIL-1

04 3715/2026 :
372/202629.04.2026 |97 A K PANDA GENERAL Order Dtd. 2026-04-23
<04 246/2026 :

373/2026 29.04.2026  |F20” A K PANDA GENERAL Order Dtd. 2026-04-23
<04 250/2026 :

WP (C) - L WRIT
174/202629.04.2026 [/ 05)7 B K SWAIN GENERAL Order Dtd. 9999-12-31 o NCH-S
375/2026 29.04.2026 | "E(C)- A K ROUT GENERAL Order Dtd. 2026-04-29

04 8660/2026 :
WRIT

WP (C) - L BRANCH
377/2026(29.04.2026 |00 1B K SWAIN GENERAL Order Dtd. 9999-12-31 oTvISTO

BENCH-3)
378/2026 29.04.2026 | "E(C)- S K SAMANTRAY GENERAL Order Dtd. 9999-12-31
T 22325/2025 )

ABLAPL-
381/2026(29.04.2026 |50 P R NAVAK GENERAL Order Dtd. 2026-04-29

ABLAPL-
382/2026129.04.2026 11956/2025 A BHOI GENERAL Order Dtd. 2026-04-27

ABLAPL-
383/2026129.04.2026 3665/2026 D DASH GENERAL Order Dtd. 2026-04-29 BAIL-2

ABLAPL-
184/2026(29.04.2026  5o0070 o |D DasH GENERAL Order Dtd. 2026-04-29
385/2026 29.04.2026 | ChoMP- A S PAUL GENERAL Order Dtd. 2026-04-29

04 478/2026 :
386/202629.04.2026 | CONTC- S B UDGATA  |GENERAL Order Dtd. 2026-04-24
04 1541/2026 :
WRIT

WP (C) - . BRANCH

187/2026(29.04.2026 | )0V |p L MISHRA  |GENERAL Order Dtd. 2026-03-20 s,
BENCH-2)
388/2026 (29.04.2026 | CE” D NAYAK GENERAL Order Dtd. 9999-12-31
04 680/2026 :
389/2026 29.04.2026 | CONTCT S BEHERA GENERAL Order Dtd. 2026-01-22
04 4598/2025 :

N I C (Software Team)






